IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date : 03.03.2025 \

Name of the

Applicant

(Se
WP (C) - WRIT
16940/ 103.03.20 Order Dtd. at
1 |5g0s 5 3217/2 |[R K ROUT c.o. 5025-07-7, |BRANCH --
006 -6
16)
[ (Se
CONTC-
16941/ 103.03.20 Order Dtd. at
2 o 3429/2 |P K MISHRA c.o. 2025-07-28 No-
024
16)
ABLAPL ;gu (se
3 16943/ 103.03.20 |- BIJAY KUMAR c.o. Ivo Order Dtd. at
2025 25 11327/ |MOHANTY T 5 12025-02-24 No-
2024 LD 16)
WP (C) - Egu wriT | (5€
16944/ 103.03.20 Order Dtd. at
4 |r00s o 9730/2 |G S MOHANTY C.0. [NO. |, o o 55 [BRANCH |-
024 2 -2 54)
OLD
[ cou
(Se
WP (C) - RT
16953/ 103.03.20 Order Dtd. at
5 |r02s i 3475/2 |G SAHOO C.0. [NO. S oc 0o ag No-
025 2 34)
OLD
[ cou
WP (C) - RT wriT | (5©
16955/ 103.03.20 Order Dtd. at
6 |500s i 3476/2 |G SAHOO C.0. INO. o0 o oy |BRANCH|®
025 2 -7 5)
OLD
[ cou
(Se
WP (C) - RT
16957/ |03.03.20 Order Dtd. at
7 15008 i 3573/2 |G ROUT C.0. [NO. |Jooc 0o og No-
025 2 5)
OLD
[ cou (Se
WP (C) - WRIT
16960/ 103.03.20 RT Order Dtd. at
8 |0oe s 12522/ |T SWAIN C.0. |55 |o025-0s_1¢ [BRANCH|C
2021 5 -7 48)




o | o | |
cou
WP (C) - RT wriT | (5
16962/ [03.03.20 Order Dtd. at
9 looas e 3981/2 |A K BEHERA NO. |Jo5cs sy |BRANCH |-
021 2 -6 be)
OLD
[ cou (se
WP (C) - WRIT
16964/ [03.03.20 RT |Order Dtd. at
1012025 |25 82;9/2 H K PANDA NO. [2025-02-13  |PENCH oo
21 42)
[ cou S
11 16966/ [03.03.20 ggig}; K MOHANTA RT |Order Dtd. ;te
2025 |25 i NO. |2025-04-16 No-
21 42)
[ cou (Se
WP (C) - WRIT
16968/ 103.03.20 RT |Order Dtd. at
122025 |25 8326/2 G SAHCO NO. |2025-02-28 |PEANCH o-
21 12)
[ cou (Se
WP (C) — WRIT
16970/ [03.03.20 RT |Order Dtd. at
131025 |25 5225/2 S SAMAL NO. |2025-02-28 ?EANCH No-
21 25)
[ ABLAPL cou (Se
16972/ 103.03.20 |- RT |Order Dtd. at
145025 25 1959/ |SARAT DASH NO. [2025-02-28 [PPTE72 oo
025 21 16)
B ABLAPL cou (Se
16973/ [03.03.20 |- RT |Order Dtd. at
1515025 125 195g/2 U T BAG NO. |2025-02-28 |PRILTL No-
025 21 1)
[ WRIT | o
WP (C) - cou BRANCH ate
16974/ [03.03.20 RT |order Dtd. |(DIVIS -
161025 |25 23329/ D D MOHANTY NO. |2025-02-24 |TON Ti@
21 BENCH- )
2)
ABLAPL cou ;ie
16976/ 103.03.20 |- RT |Order Dtd.
7 2025 125 1939/ [SAMIR BARIK NO. |2025-04-09 T§6
025 17 |
[ cou (Se
16978/ 103.03.20 |ARBA- RT |Order Dtd. at
18 025 125 5/2024 |1 K SWAIN NO. 19999-12-31 ["+J-C- |yo-
7 1)
[ ARLAPL cou (Se
Lo 16980/ [03.03.20 |- MRUTYUNJAYA RT |Order Dtd. at
2025 |25 1937/2 |MOHANTY NO. |2025-02-28 No-
025 7 1)
16985/ [03.03.20 [wp(C) - Ccou |order ptd. [WRIT |[(se
20 2025 25 5539/2 M R ROUTRAY RT [2025-02-25 |BRANCH |at




21

22

23

24

25

26

27

28

29

30

025 NO (DIVIS [No-
7 TON  [110
BENCH- |)
2)
WP (C) - cou ;ie
16986/ |03.03.20 RT |Order Dtd.
sons oz 5081/2 |R. K. DEHURY 0. 1025 0905 No-
025 110
7
)
(Se
16988/ [03.03.20 12 )~ 21 |order bt 2t
2025 |25 5928/2 K N SAHOO NO. [2025-02-28 Mo~
025 110
7
)
cou (se
WP (C) - RT at
16991/ [03.03.20 Order Dtd.
4024/2 |M. K. RATH NO. No-
2025 |25 02s , " |2025-02-24 20
OLD )
cou
WP (C) - RT S
16993/ [03.03.20 Order Dtd. at
2005 |oa 5931/2 |K N SAHOO NO. |Sooe gpop |BRANCH S
025 2 -7 )
OLD
cou
(Se
WP (C) - RT
16994/ [03.03.20 Order Dtd. at
sons oz 5067/2 |P. K. MOHANTY NO. | o homgs e
025 2 e
OLD
cou
WP (C) - RT wrir | 5©
16995/ (03.03.20 Order Dtd. at
2095 |oe 5932/2 |K N SAHOO NO. | ioelgpoog |BRANCH S
025 2 -4 i)
OLD
cou
(Se
WP (C) - RT
16996/ (03.03.20 Order Dtd. at
202 |oa 22887/ |S. K. RATH NO. | ot homgs e
2024 2 io)
OLD
cou
WP (C) - RT S
16997/ |03.03.20 Order Dtd. at
200 |oa 5922/2 |K N SAHOO NO. |Sooe gpoop |BRANCH S
025 2 -4 i)
OLD
cou
(Se
WP (C) - RT
16998/ [03.03.20 Order Dtd. at
2025 5 22893/ |S. K. RATH NO. | e 02-25 No-
2024 2 i)
OLD
WP (C) - cou (se
;8229/ 22'03'20 5906/2 |K N SAHOO RT Sgggfogfgé at
025 NO. No-




31

32

33

34

35

36

37

38

39

40

41

2 46)
OLD
Ccou
(Se
WP (C) - RT
17000/ 103.03.20 Order Dtd. at
2025 |25 22859/ |S. K. RATH N0 12025-02-25 No-
2024 2 46)
OLD
Ccou
WP (C) - RT wrrr | '5©
17001/ |03.03.20 Order Dtd. at
5025 5 5897/2 K N SAHOO NO. | o5 _0p-ng |BRANCH |~
025 2 -4 46)
OLD
Ccou
(Se
WP (C) - RT
17002/ |03.03.20 Order Dtd. at
025 5 5065/2 |LOKANATH SAHOO NO. 500 0omng No-
025 2 46)
OLD
Ccou
(Se
WP (C) - RT
17003/ 103.03.20 Order Dtd. at
2025 |25 22865/ |S. K. RATH NO- 12025-02-25 No-
2024 2 s6)
OLD
Ccou
(Se
WP (C) - RT
17005/ 103.03.20 Order Dtd. at
5025 o 22871/ |S. K. RATH NO. |50 0omnt No-
2024 2 46)
OLD
Ccou
WP (C) - RT wriT | (S©
17006/ [03.03.20 Order Dtd. at
2005 o: 5549/2 |A. K. SAHOO NO. |50 e gy_ne [BRANCH|®
025 2 -4 46)
OLD
Ccou (Se
WP (C) - WRIT
17007/ 103.03.20 RT |Order Dtd. at
5025 55 6008/2 |A T NAYAK NO. 12025-03-19 BRANCH No-
025 -3
6 13)
17008/ [03.03.20 "E{C)~ fcagU Order Dtd E(lie
2025 25 82}50/2 A T NAYAK NO. [2025-03-19 No-
6 13)
Ccou (se
WP (C) - WRIT
17009/ 103.03.20 RT |Order Dtd. at
5025 5 20689/ |G N SETHI NO. |2024-07-03 BRANCH No-
2018 -7
6 18)
Ccou (Se
17010/ 103.03.20 ngé?/z Coa RT |Order Dtd. at
2025 25 0oe : NO. [2025-02-25 No-
6 18)
Ccou (Se
17011/ 103.03.20 ngl(i)/z GANESH CHANDRA RT |Order Dtd. gii\gw at
2025 25 JENA NO. [2025-03-11 No-
025 p -3 13)




42

43

44

45

46

47

48

49

50

51

52

53

cou (Se
WP (C) - WRIT
17012/ 103.03.20 RT |Order Dtd. at
soos o 5558/2 |G. D. MALLICK 0. 02e 0995 |BRANCH |-
025 _3
6 13)
17013/ |03.03.20 "E(C) - Egu Order Dtd ;ie
2025 |25 3226/2 M NAYAK NO. [2025-03-18 No-
6 13)
cou (Se
WP (C) - WRIT
17014/ (03.03.20 RT |Order Dtd. at
2025 |25 3847/2 |T. BARIK NO. [2025-02-28 |PoANCH g,
025 -3
6 33)
cou (Se
WP (C) - WRIT
17015/ 103.03.20 RT |Order Dtd. at
5025 5 5576/2 M. R. ROUTRAY NO. 12025-02-25 BRANCH No-
025 -3
6 13)
cou s
17016/ 103.03.20 giég}; b % SHAIN RT |Order Dtd. ;te
2025 |25 ooe NO. [2025-02-28 No-
6 13)
ABLAPL COou (Se
17017/ (03.03.20 |- SANJIB KUMAR RT Order Dtd. at
2025 |25 1562/2 |[BHANJADEO NO. |2025-02-28 No-
024 12 13)
17018/ 103.03.20 ?gég}; ¢ K ROUT ;gu Order Dtd. ;ie
2025 |25 e NO. [2025-03-10 No-
6 13)
ABLAPL ;gU (Se
17019/ 103.03.20 |- Order Dtd. at
2025 |25 15014, |JR BISWAL go. 2025-02-28 |[PATLTL g
2024 - 3)
cou
(Se
WP (C) — RT
17020/ 103.03.20 Order Dtd. at
2025 o5 5496/2 'R B MISHRA NO. 2025-02-28 No-
025 2 5
OLD
ABLAPL EgU (Se
17021/ 103.03.20 |- Order Dtd. at
2025 |25 114/20 MR SAHOO NO. 025-02-25 [BATL™2 o
25 2 12)
OLD
cou
WP (C) - RT wriT | S©
17022/ 103.03.20 Order Dtd. at
sone . |oe 5506/2 [R B MISHRA NO. | S opogy |BRANCH [~
025 2 -7 o
OLD
ABLAPL COou (Se
17023/ (03.03.20 |- RT |Order Dtd. at
2025 |25 56/202 [KC PANDA NO. [2025-02-25 |[PATDTL oo
5 2 2)




o | o | |
cou
WP (C) - RT wrrr | (5€
17024/ 103.03.20 Order Dtd. at
54 15025 5 5540/2 |J P KAR C. NO. |5 _0p-0g |BRANCH |~
025 2 -8 41
OLD
ABLAPL ;gu (Se
17025/ |03.03.20 |- Order Dtd. at
33 5025 |25 13429, |5 SAMAL c. I;O' 2025-02-25 No-
2024 - 41)
ABLAPL Egu (se
17026/ |03.03.20 |- Order Dtd. at
56 5025 |25 13022, [FK BARIK c. I;O' 2025-02-25 No-
2024 - 41)
ABLAPL ;gu (se
17027/ 103.03.20 |- Order Dtd. at
372025 |25 13227, |b SAHOO c- I;O' 2024-02-25 |PATL72 oo
2024 LD 11)
CONTC- ;\gu (Se
17033/ 103.03.20 Order Dtd. at
58 |00 |os 6631/2 IN. R. PANDA C. NO. S o5 og Too
024 2 1)
OLD
CONTC- ;gu (Se
17034/ 03.03.20 Order Dtd. |CONTEM |at
59 Sone  |os 7964/2 |U. CHHOTORAY C. T e -
024 2 )
OLD
[ cou
WP (C) - RT wriT | (5©
17035/ 103.03.20 Order Dtd. at
60 002" |os 268/20 [B. BARIK C. NO. | o 0poga |BRANCH |-
25 2 -4 19)
OLD
[ cou
WP (C) - RT wriT | (5©
17036/ 103.03.20 Order Dtd. at
61 5005 |oe 271/20 [B. BARIK C. NO. |S05csgops |BRANCH |-
25 2 -2 o)
OLD
[ cou
WP (C) - RT wriT | ‘S©
17037/ 103.03.20 Order Dtd. at
62 5005 |oe 327/20 |B. BARIK C. NO. |505c gy ps |BRANCH|ZC
25 2 -3 28)
OLD
T cou
WP (C) - RT wriT | (5
17038/ 03.03.20 Order Dtd. at
63 5095 |oe 5400/2 |B. BARIK C. NO. |S05c gy ps |BRANCH |-
025 2 -2 o)
OLD
|64 [17039/ [03.03.20 [WP(C)- |B. BARIK c.0. |cou |order Dtd. [WRIT |[(Se




65

66

67

68

69

70

71

72

73

74

2025 |25 5415/2 RT |2025-02-24 |BRANCH |at
025 NO. -8 No-
2 41)

OLD

cou
WP (C) - RT wriT | (5©
17040/ |03.03.20 Order Dtd. at
s02s oz 5416/2 [B. BARIK NO. | e opoga |BRANCH [~
025 2 -8 42)

OLD

cou
(Se

WP (C) - RT
17041/ 103.03.20 Order Dtd. at
2025 |25 5481/2 |B. BARIK NO- 1r025-02-24 No-
025 2 42)

OLD

cou
(Se

WP (C) - RT
17042/ 103.03.20 Order Dtd. at
005 |oa 5484/2 |B. BARIK NO. | S 0omna e
025 2 42)

OLD

cou
WP (C) - RT wriT | S©
17043/ 103.03.20 Order Dtd. at
005 |oa 5900/2 |M. K. NAYAK NO. |Sooe gy |BRANCH S
025 2 -5 23)

OLD

cou
WP (C) - RT wriT | (S©
17044/ 103.03.20 Order Dtd. at
025 |as 5895/2 |M. K. NAYAK NO. |Sooe gagy |BRANCH S
025 2 -4 46)

OLD

cou
(Se

WP (C) - RT
17045/ 103.03.20 Order Dtd. at
so2s . |as 5936/2 |M. K. NAYAK NO. | 0oet hasom .
025 2 46)

OLD

cou
WP (C) - RT wriT | (5€
17048/ 103.03.20 Order Dtd. at
025 o 6323/2 |A K DAS NO. | S opogg |BRANCH |-
010 2 -5 20)

OLD

cou
WP (C) - RT wriT | (5©
17049/ 103.03.20 Order Dtd. at
005 . |oa 6323/2 |B N PANDA NO. |Sooe gpoop |BRANCH S
010 2 -5 20)

OLD

cou
WP (C) - RT wriT | (5€
17050/ 103.03.20 Order Dtd. at
005 " |oe 6323/2 |D K MOHANTY NO. |Sooe gpoop |BRANCH S
010 2 -5 20)

OLD
WP (C) - cou WRIT | (Se
;gggl/ 22'03'20 23057/ |D K MOHANTY RT ggggfogfgé BRANCH |at
2010 NO. -4 No-




75

76

77

78

79

80

81

82

83

84

85

86

2 17)
OLD
cou
WP (C) - RT wriT | (S©
17053/ 103.03.20 Order Dtd. at
soon s 23057/ |J PRADHAN NO. | S opmgg |BRANCH |2~
2010 2 ) o
OLD
TRPCRL COoUu (Se
17054/ |03.03.20 |- RT |Order Dtd. at
2025 |25 ag/202 [P MOHANTY NO. |2025-03-21 (PRILTL g
4 12 3)
cou (Se
MACA- MISC.
17055/ (03.03.20 RT |Order Dtd. at
2025 |25 392/20 A X BRRIK NO. [2025-02-28 |[REEEAR N,
24 SEC.
12 1)
cou (Se
MACA- MISC.
17056/ 103.03.20 RT |Order Dtd. at
2025 |25 392/20 R K PANDA NO. 2025-02-28 |[ALEERL |y
24 SEC.
12 1)
cou (Se
MACA- MISC.
17057/ 103.03.20 RT |Order Dtd. at
2025 o5 491/20 |J DEHURY NO. 12025-02-28 APPEAL No-
24 SEC.
12 7
cou (Se
MACA- MISC.
17058/ 103.03.20 RT |Order Dtd. at
2025 25 491/20 'R K DEHURY NO. |2025-02-28 APPEAL No-
24 SEC.
12 7
cou (Se
CONTC-
17059/ 103.03.20 RT |Order Dtd. |CONTEM |at
2025 |25 7600/2 | D PANDA NO. |2025-02-28 |PT No-
024
12 6)
cou (Se
17060/ |03.03.20 gggézo b % MOEANTY RT |Order Dtd. ;EIMIN at
2025 |25 g NO. [2025-04-04 21 INo-
5 5)
MACA- ﬁé;AgigEgD?BHAGAT cou MISC (Se
17061/ 103.03.20 P RE. RT |Order Dtd. ©at
2025 o5 71/202 , SUBHENDU NO 2025-02-28 APPEAL No-
4 MOHANTY, PRAMOD 5 . SEC. 7)
MOHANTY
cou (Se
MACA- MISC.
17062/ 103.03.20 RT |Order Dtd. at
2025 o5 71/202 |ADAM ALI KHAN NO. 12025-02-28 APPEAL No-
4 SEC.
5 7
cou (Se
WP (C) - WRIT
17063/ |03.03.20 RT |Order Dtd. at
2025 o5 4748/2 |SAROJ KUMAR PARIDA NO. 12025-02-28 BRANCH No-
025 -1
5 31)
17064/ (03.03.20 ngég}; PURNA CHANDRA ;gu Order Dtd. gigcﬂ ;ie
2025 |25 MISHRA 2025-02-24
025 NO. =7 No-




o s i)
crp— cou (Se
17065/ 103.03.20 RT |Order Dtd. at
87 2025 25 (1);20/2 BK PANDA €0+ INo. |2025-02-28 No-
5 18)
[ ABLAPL cou (Se
gg 17066/ [03.03.20 |- BIBEKANANDA . RT |Order Dtd. ... at
2025 25 1990/2 |MAHAPATRA Y INo. |2025-02-28 No-
025 5 16)
ABLAPL ggU (se
g9 17067/ [03.03.20 |- JAYAKRISHNA . o, lorder Dtd. at
2025 25 12400/ |MOHAPATRA O 7 024-11-11 No-
2024 . 16)
[ ABLAPL cou (Se
17068/ 103.03.20 |- RT |Order Dtd. at
20 025 |25 1205/2 |V DAS C-0- No. |2025-02-25 [BAIL=L o
025 17 1)
g1 [17069/ [03.03.20 Tﬁz(g)/; b saHoo . ECT)U Order Dtd. a(ie
2025 |25 e Y+ No. [2025-03-28 No-
12 1)
[ cou (Se
FAO- MISC.
17070/ 103.03.20 RT |Order Dtd. at
92 |50a5 " |oe 379/20 |U DAS C.0. |10 |o2eo0zo9y [RPPEAL|S"_
24 SEC.
12 5)
N FAO- cou (Se
17071/ |03.03.20 RT |Order Dtd. at
2312025 |25 ;28/20 U DAS C-0- No. [2025-02-20 No-
12 5)
[ ABLAPL cou (Se
17074/ 103.03.20 |- RT |Order Dtd. at
%4 025 |25 1087/ |5 NAYRK C-0- No. |2025-02-25 [PAILTL oo
025 17 1)
B ARLAPL cou (Se
17076/ 103.03.20 |- RT |Order Dtd. at
95 2025 25 1975/2 |FK BARIK C-0- No. |2025-02-28 [PATLTL oo
025 17 3)
[ ABLAPL cou (Se
17078/ [03.03.20 |- RT |Order Dtd. at
%6 025 |25 197g/2 [RE BARIK C-0- No. |2025-02-28 [PRTE72 |yo-
025 17 17)
[ ARLAPL cou (Se
17079/ (03.03.20 |- RT |Order Dtd. at
97 2025 25 1986/2 |°X MISHRA C-0- No. |2025-02-28 [PATL=2 oo
025 17 17)
[ ABLAPL cou (Se
17080/ [03.03.20 |- RT |Order Dtd. at
28 h025 |25 104/ |5 BARIK C-0- No. |2025-02-28 [PAILTL oo
025 17 6)
199 [17081/ [03.03.20 [ABLAPL |AK MOHANTY c.0. [cou |order Dtd. [(se




2025 |25 _ RT |2025-02-28 at
1972/2 NO. No-
025 17 6)
cou (Se
WP (C) - WRIT
17084/ (03.03.20 RT |Order Dtd. at
2025 |25 é;gl/Z S. K. SAHU NO. [2025-02-24 ?EANCH No-
17 32)
cou (Se
WP (C) - WRIT
17090/ 103.03.20 RT |Order Dtd. at
5025 5 16046/ |P K MISHRA NO. |12025-02-0g |BRANCH |-~
2024 1
17 a)
cou (Se
17092/ |03.03.20 $§§4/2 BIJAYA KUMAR RT |Order Dtd. g?igcﬂ at
2025 |25 BEHERA 1 NO. [2025-02-28 No-
023 -1
17 49)
cou (Se
CMP- WRIT
17093/ 103.03.20 RT |Order Dtd. at
2025 |25 125472 P SETHI NO. |2025-02-28 [P CH No-
17 49)
ABLAPL COu (Se
17094/ 103.03.20 |- RT |Order Dtd. at
2025 |25 197372 JADUNATH PRADHAN NO. [2025-02-28 No-
025 17 49)
cou (Se
WP (C) - WRIT
17095/ 103.03.20 RT |Order Dtd. at
2025 |25 °380/2 |7 SAHOO NO. [2025-02-24 |PENCH oo
17 13)
ABLAPL COu (Se
17096/ 103.03.20 |- RT |Order Dtd. at
2025 |25 1993/2 (A+ K. BEHERA NO. [2025-02-28 No-
025 17 13)
cou (Se
WP (C) - WRIT
17097/ 103.03.20 RT |Order Dtd. at
2025 |25 8321/2 J SRHOO NO. [2025-02-24 |PRNCH oo
17 35)
ABLAPL COou (Se
17098/ 103.03.20 |- RT |Order Dtd. at
2025 |25 1992/ (PINDU SAGAR SWAIN NO. |2025-02-28 |BRILTLNo-
025 17 3)
ABLAPL COou (Se
17099/ 103.03.20 |- RT |Order Dtd. at
2025 |25 1983/ |SRINIBASH MOHANTY NO. |2025-02-28 (BRAILTLINo-
025 17 1)
ABLAPL COou (Se
17100/ (03.03.20 |- RT |Order Dtd. at
2025 |25 1085/ [1- K. PAIRA NO. [2025-02-28 [PATDTL o
025 17 1)
cou (Se
WP (C) — WRIT
17101/ 103.03.20 [g9345 |a k NAYAK RT BRANCH 3¢
2025 |25 oot NO. - No-
17 34)




COU

ABLAPL RT (Se
17102/ 103.03.20 |- Order Dtd. at
2025 |25 709/20 |PX MALLICK NO- 15025-02-25 No-
25 2 34)
OLD
cou
(Se
CMP- RT
17104/ |03.03.20 Order Dtd. at
2025 |25 1479/2 A DAS NO- 15025-02-28 No-
024 2 )
OLD
cou
(Se
CMP- RT
17105/ |03.03.20 Order Dtd. at
2025 |25 1076/2 S DAS NO- 1h025-02-28 No-
024 2 o
OLD
cou
(Se
CMP- RT
17106/ 103.03.20 Order Dtd. at
2025 |25 1076/2 |AKHAND NO- 15025-02-28 No-
024 2 o
OLD
) cou (Se
17107/ 103.03.20 382232 & R pas RT |Order Dtd. at
2025 |25 o NO. |2025-03-11 No-
6 34)
cou
WP (C) - RT wriT | (S©
17108/ 103.03.20 Order Dtd. at
voe los 5284/2 |B DAS No. [orer T, |BRacH 2°
025 3 -5 pg
OLD
cou
(Se
CMP- RT
17109/ 103.03.20 Order Dtd. at
2025 5 1493/2 |P K BARIK NO. 2025-04-04 No-
024 3 o))
OLD
cou (Se
WP (C) - WRIT
17110/ |03.03.20 RT |Order Dtd. at
2025 |25 4713/2 IR R DAS NO. |9999-12-31 [PRANCH |G _
025 -8
6 40)
ABLAPL ;gu (Se
17116/ 103.03.20 |- Order Dtd. at
2025 |25 14940, |J FRADHAN go‘ 2025-01-02 No-
2024 - 40)
ABLAPL ;gU (Se
17117/ |03.03.20 |- Order Dtd. at
2025 |25 72/202 (AMLAN SHAKTL PAUL 50" 12025-01-07 No-
5 - 40)
ABLAPL COou (Se
17118/ 103.03.20 |- SANJIB KUMAR RT |Order Dtd. at
2025 |25 12800/ |[BHANJADEO NO. |[2024-11-20 No-
2024 2 40)




|:| OLD | |
CcMP- EgU (Se
12 17119/ |03.03.20 140/20 SANJIB KUMAR NO Order Dtd. at
2025 |25 e BHANJADEO 50" 2025-02-28 No-
OLD 40)
[ cou
(Se
WP (C) - RT
12 |17127/ |03.03.20 Order Dtd. at
a 2025 |25 5396/2 |BK ROUT NO- 1025-03-03 No-
025 2 40)
OLD
[ cou (Se
12 [17129/ [03.03.20 T’fgég;/ PRADEEP KUMAR RT |Order Dtd. ggﬂicﬂ at
5 12025 |25 MOHANTY NO. [2025-02-28 No-
2016 4
21 46)
[ ABLAPL cou (Se
12 117130/ 103.03.20 |- SRIHARSA PRASAD RT Order Dtd. at
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